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3. MADRY A PRADESH 

Sehore 
Feb. 16-17 

4. MAHARASHTRA 
Nasik 
May 10 

Panwal 
May 10 

5. UTI AR PRADESH 

Meerut 
Feb. 26 
Neuria (Pilibhit) 
March 26-27 
Allahabad June 
14-18 

(c) The question of controlling com-
munal dis! urbances and maintaIning 
communal ami ty is constantly engaging 
the attenLon of the Central Government. 
Though the primary 1 esponsibility of 
m,tintenance of peace rests with the State 
Governments. the Central Government 
remains in constant touch with them. 
Material support in terms of paramilitary 
forces and equipment is provided to the 
State Governmc:nts as and when required. 
In the above instances, six companies of 
para-military forces were provided to the 
Bihar Government on 18th April. Similarly, 
34 companies of para-military forces were 
made available to the Gujarat Govern-
ment for controlling the communal riots. 
Apart from this, timely alerts are sounded 
and guidance and advice provided9 as 
and when required. Detailed guidalines 
for affective control of communal violence 
which were reviewed and revised in 1985, 
have also been circulated amongst all the 
State Governmen ts. 

Disturbances in Darjeeling Division 

-90. SHRI P.M. SAYEED : 
PROF. RAMKRISHNA MORE : 

Will the Minister of HOME AFPAIRS 
bo pJ~"d to state: 
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\a) whether Government of India are 
aware of the reports regarding the violent 
disturbances created by certain persons 
belonging to so-ca!Jed Gorkha National 
Liberation Front in Darjeeling district; 

(b) whether Government of West 
Bengal has appro~ched the Union Govern-
ment for any assistance in this regard; 
and 

(c) if so, the reaction of Union 
Government and the steps taken in this 
matter? 

THE MINISTER OF HOME AFFAIRS 
(S. BUTA SINGH) ; (a) Yes, Sir. 

(b) Yes, Sir. 

(c) The Central Government has re-
mained in touch with the State Govern-
ment. Para-military forces have been 
made available as requested by the State 
Government. The Government is keeping 
a watch on the situation. 

Firing by Pak Along JaDllnu and KasIuBir 
Border 

-91. DR. B.L. SHAILESH : 
SHRI KAMLA PRASAD RAWAT: 

Will the Minister of DEFENCE ~ 
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pleased to state : 

(a) whether the Pakistani troops have 
indulged in unprovoked firing at Indian 
positions along Jammu and Kashmir 
border recently causing tension in the 
region; 

(b) whether attempts have also been 
made by the Pakistani troops to encroach 
upon the Indian territory ; and 

(c) the steps taken to protect the 
Indian borders against such firing by the 
Pakistani troops from across the border? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF DEFENCE RESE-
ARCH AND DEVELOPMENT (SHRI 
ARUN SINGH): (a) There have been 
some cases of unprovoked firing by 
Pakistani troops on Indian positions along 
the Line of Control in Jammu and Kash-
mir. Such firing incidents are, however, 
not uncommon. 

(b) There has been no such attempt 
recently. 

(c) Our Armed Forces are on constant 
vigil to meet any threat to the security of 
the country. 

"igna) Bombs Near Tarapur Atomic 
Power Plant 

-92. SHRI KAMAL NATH: Will the 
Minister of HOME AFFAIRS (be pleased 
to state: 

(a) whether it is a fact that signal bombs 
were found near Tarapur Atomic Power 
Station; and 

(b) if so, what additional security 
measures have been taken for the safety 
of the plant ? 

THE MINISTER OF HOME AFFAIRS 
(S. BUT A SINGH): (a) Some signal 
cartridges used by ships for signalling dis-
tress were found near the Tarapul' Atomic 
Power Station. The Signal cartridges 
were not explosive. 

(b) No additional security measures are 
wa anted as a result of this beyond the 
strir~ security meas~res already in 
f9r~·t 

UPSC Examination Centre at Varanasl 

-93. SHRI MUKUL WASNIK: Win 
the PRIME MINISTER be ~]eased to 
state : 

(a) whether Government have received 
any request from Banaras Hindu Univer-
sity Students Union for opening of Union 
Public Service Commission's examination 
centre at Varanasi ; and 

(b) if so, the action taken in this 
regard ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS 
AND MINISTRY OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
P. CHIDAMBARAM) : (a) Yes, Sir. 

(b) The question of opening a centre 
at Varanasi has been considered by the 
Union Public Service Commission. In view 
of the fact that there are already two 
centres in Uttar Pradesh at Allahabad 
and Lucknow and having regard to their 
proximity to the place and on overall 
Considerat~on. the Commission have 
decided not to open a centre at Varanasi. 

Spendings on Research and Development in 
Science and Techonology 

*~. SHRIGURUDASKAMAT: 
SHRI MURLIDHAR MANE : 

Will the Minister of PLANNING be 
pleased to state: 

(a) whether it is a fact that spendings 
on Resrarch and Development in the field 
of Science and Technology are pretty 
low; 

(b) if so, the factors responsible there-
for; and 

(c) the steps taken or proposed to be 
taken by Government to bring the spend-
ings on Research and Development at par 
with other develeping countries of the 
world 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING AND 
MINISTER OF STATE IN MINISTRY 
OF FOOD AND CIVIL SUPPLIES (SaRl 
I\,l(.. P ANJA) : (a) No. Sift 


